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HALF-AN-HOUR DISCUSSION

TARGET OF TRRIGATION POTENTIAL
DURING SIXTH PLAN

MR. DEPUTY SPEAKER : We now
take up the Half-an-Hour Discussion.

MR. B. V. DESAI:
word ‘Half-an-Hour’.

Underline the

SHRI B. V. DESAI (Raichur): Mr.
Dcputy-Speaker, Sir, this is a discussion on
the points arising out of the reply given on
Ist August, 1983, to my Unstarred Question
No. 1367 regarding the target of irrigation
potential during the Sixth Plan.

After our independence, as soon as we
started our Five-Year Plans, in all respccts
we used to have our own targets and try to
achieve them. The same thing has been
happening with regard to irrigation also.
During the previous Five-Year Plans we
had certain targets so far as irrigation was
concerned and achievements were also there.

In the Sixth Five-Year Plan, the target
of irrigatio potential was about 13.7 million
hectares. We have already completed three
years of our Plan period and our achieve-
ment in creating the potential has been only
6.824 million hectares. Only two years are
left out for the Sixth Plan to be completed.
For 1983-84, that 1s, for this year, the
Irrigation Ministry has kept another 2.370
million hectares as the target, and if we take
the fifth year target also to be of the same
order, then we will be left with a shortfall
of about two million hectares. 1 just wanted
to ask in my question as to what were the
reasons for it. The hon. Minister was
pleased to state that financial constraint was
responsible. Then, in reply to my (wo
points, he has replied—I quote :

to make
Assistance

«It has since been decided
available additional Central
of Rs. 1650 crores for the two-year
period of 1983-84 and 1984-85. It has
further been decided to allow the States
20%, step-up in market borrowings pro-
gramme in 1983-84, as compared to that
in 1982-83, but the sectoral break-up of
this additional Central assistance will
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have to be worked out by the State
Governments.”

In view of this statement, I would like to
put one important question to the hon,
Minister : with this additional allotment of
Rs. 1650 crores, and the allowing of 20%
more borrowings for the States, is he going
to achieve the target for the entire 6th five-
year plan, which Government of India has
fixed ? That is the most important question,
as far as T am concerned, because he has
not replied to it in the earlier statement.

Secondly, regarding the creation of
largets, there are so many other conslrains,
apart from finance. Our Government has
declared (his sector as a priority sector.
Even (hen, what we find in some of our
States is (hat cement is not available, coal
is nol available and so much of railway
transport bottleneck is there for carrying the
inputs for irrigation potential. For cxample,
cement allotment, which was cxpected to be
about 6 million tonnes every year, has been
cut to 3.75 million tonnes.

I do not know if these figurcs are cor-
rect ; 1 am subject to correction by the hon.
Minister. Being an important and priority
sector, why is there this cutl of cement which
is most essential for creating the irrigation
potential, i.e. for building dams ? In fact,
even the 6 million tonnes of cement were
not sufficient as far as the targeted figure is
concerned. So, why fix the target and say
it is a top priority sector ? This is the basic
industry of our country, and more than
70% of our people are residing in villages.
Their avocation in farming, and our entire
economy is based on agriculture. So, if
we create the potential and utilize it pro-
perly so that irresults in excess production,
then our economy will be definitely streng-
thened. Knowing this well, how is it that
cement or any other inputs required by the
Irrigation Department are not made availa-
ble ? 1s it because the Department or the
Ministry is not particular about asking for
this, or is there a shortage of cement ? For
so many other things we are importing
cement. Why not for this priority sector,
if there is shortage ? If they have imported,
have they not indented for it ? Because of
cement shortage and other shortages, the
irrigation pofential is lagging behind.
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Secondly, the creation of potential is not
enough, in itself. The potential is created
for Lthe basic purpose of its utilization. In
utilization also, we lag behind. There also
we do fix the target in every five-year plan ;
and this year also we have fixed it. 1 do
not want to quote all these things. Utiliza-
tion for the 6th Plan was fixed at approxi-
mately 14 million hectares ; and for the first
three years, we have completed only 6.22
million tonnes. For the third year, just like
capacity creation, it has been fixed. We

will be lagging behind by about 6.40
million tonnes as on date. This is about
utilization.

We do create potential ; and if we do
not utilize it, where is the fun in creating
it ?  We lag behind in creation of potential
itself;, and then whatcver potential we

create, we do not use bescause of so
many reasons which are given, but
which can be rectified. For example,

regarding field channels, in my State of
Karnataka, the field channel is the responsi-
bility of the State Government, and not of
the cultivator ; so is it in Andhra Pradesh.
So is in Maharashira. Why not in all other
States ? 50 per cept of the cost of the feed-
channel has to be borne by the cultivator.
Is it ever possible ? To start with, when
he utilises irrigation potential, he will be put
into great stresses and strains. That is how
the Irrigation Department or the Irrigation
Ministry of the Central Government has to
impress upon the State Governments and
come to their. aid so thal the cultivator is
not handicapped. So far as feced channel is
concerned, probably the Central Government
is also thinking in terms of generalising this
funding of this water course construction.
For that, they are devising some ways and
means. Three States have already gone
forward in this regard have constructed feed
channels there by they are trying to utilize
whatever channel is created.

Not only these feed channels, in utiliza-
tion there are certain other aspects where
water management is also one of them. For
water management, every irrigation channel
or main canal or feed channel, distributory,
sub-distributory, or each water course has

t" got it’s_ OW!:I.. So, if excess utilization of
~ water is béing done in the earlier stages,
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naturally the tail-end people will suffer. So,
the judicious management of water course is
also essential. In this regard, the Central
Government, I feel, should take step; and
formulate a certain formula so that the State
Governments’ Irrigation Departments can
follow it. Apart from the excess utilization
of water in the carlier stages and tail-enders
being suffering, another aspect of utilization
which lags 'behind is salinity. Specially this
problem is very acute where the soil is

black. Immediately within three years or
six years,” or five years, the salinity
comes up and the Jand becomes

useless, although potential is created, utiliza-
tion also is being made because of drain and
other aspects, and drainage, etc. has not been
properly done, again we do not produce,
the end is to have the optimum production
out of the irrigation potential which we¢ have
created. That is our aim. If all these
aspects are not taken into consideration, it
is so difficult to produce more from the
potential which you have created and the
utilization which you have made. So, in so
many places, the salinity question also arises.
Our final aim should bz the maximum utili-
zation of irrigation potential and eosure
optimum productivity, I would like to know
from the hon. Minister whether he is think-
ing towards this end so that the drainage,
wherever irrigation potential is utilized, 1is
being done.

These were soine of the points which
were not answered in the reply given by him,
although whatever questions were asked, he
had tried to give the complete reply. There
were no supplementaries and all that. On
this basis, one more point I would like to
stress. I would like to get some answer
in this connection. The irrigation potential,
by the turn of the century, we are aiming is
at about 113 million hectares ; and as on
today, we are having only 63 cr 65 million
hectares. Another 50 million hectares, we
are short of. With this target and utilization,
can we achieve that ? 1 would like to know
from the hon. Minister ?

THE MINISTER OF STATE OF THE
MINISTRY OF IRRIGATION (SHRI RAM
NIWAS MIRDHA) : The hon. member,
Shri B.V. Desai, has very ably summed up in
a way the total situation, so far as irrigation
is concérned and the problem that arises in
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(Shri Ram Niwas Mirdha)

this context. Thec question was of a limited
nature and we did try to give all the answer
that the hon. member wanted. But now
he has tried to amplify some of the things
that hc wanted to elicit from the govern-
ment 1 will try to answer as best as I can. It
is true that there would be a shortfall in our
achievement of irrigation target at the end
of the Sixth Plan. The Sixth Plan target is
13.74 million hectares and the likely achieve-
ment is going to be [1.50 million hectares.
Thus there will be shortfall of 2.25 million
hectares. As I answered in the question,
the main constraint is that of resources. I
mentioned the figure of Re. 1650 crores as
additional central assistance for two years
i.e. 1983.84 and 1984-85, plus 20 per cent
step-up in market borrowings for the pro-
gramme in 1983-84 as compared to last
year. I want to clarify that this is not the
figure which would be made available for
irrigation. This is the total additionality
that the Government has made available to
the States in the State sector. ‘We¢ do hope
that the States would be able to use as much
of these additional resources that have been
made available to them to reach the target
and expedite irrigation programmes, about
whose importance the hon. Member very
rightly stressed. It is a very important
scctor of our development and in a way, all
future development in agriculture and in
other areas can only come from irrigation
and development of agriculture, which
depends on provision of water. 1 cannot
say that the targets would be reached with
these additional funds because it all depends
how much priority the State Government
would give in allocating these additional
resources so far as irrigation development is
concerned.

Another constraint is that the imputs
sometimes are not available, which hinders
developments and construction of irrigation
works. It is true ‘'that some time back,
that was the situation and we were passing
through a great scarcity, which, unfortu-
nately, we are not still able to get over.
But it is not true that the cement- allocation
has been reduced from six million tonnes, as
stated by the hon. Member, to five million
tonnes. But the problem is that even the al-
locations are not made available by the ce-
ment factories because of many other things.
In the last year or two there have been vari-
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ous serious cuts in electricity for cement works
and this hampered the supply of cement
for irrigation works to the extent we wanted.
We in the Ministry of Irrigation have set up
an inter-Ministerial group. We are consten-
{ly in touch with the Cement Controller,
who also attends these meetings. The state
Governments’ requisitions are received and
we try to sort out the things. I can say as
of now, no serious complaint about this has
been received. We have tried (0 streamlinc
the distribution of cement to various States
and project authorities. '

Another very important point raised by
the hon. Member is : why do we create
potential when the potential already created
is not being utilised ? This is a serious
problem. The figure for utilised potential
is, unfortunately, growing. In 1973-74 the
figure of unutilised potential was 2 million
hectares and it has gone up in 1982-83 to
4.8 million hectares. On the one hand, we
have completed some irrigation works,
provided more potential; on the other hand
we have not been able to utilize it through
the various methods that are available to
us. This problem has been with us for
quite a few years. It ts because of this
situation of lag between potential created
and its utilization that in 1974-75 the
Command Area Development Programme
was introduced. It has been going on since
then in a number of States and number of
Projects have started.

All the things that the hon. Member
mentioned rcgarding the field channcls,
water management technique, provision of
water to the tail-enders, rotational irrigation,
drainage and cross drainage works, all these
from part of the CAD programme. We have
further strengthened the CAD programme
this year by announcing that Rs. 25 crores
would be made available to the Command
Area Development Authority; where the
performance is found to exceed the target,
for the construction of field channels, we
would be able to assist them more than
what they normally get.

Lastly, the hon. Member mentioned that
we have a potential of 113 million hectares.
This is' true. According to the surveys
carried out, as on today our water resources
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minor, medium, ground water etc. is 113
million hectares, of which we have utilized
just about 50 per cent. If we continuc the
rate of devclopment that we are projecting,
by the end of the century or may be a little
beyond, we would have utilized all this.
But, still vast arcas would remain without
irrigation,

So, what is the solution for this pro-
blem ? It is a very serious thing to imagine
that all our known water resources are only
113 million hectares, only 50 per cent of
which we have so far been able to utilize
and with the tempo of development we have
created, we propose {0 increase the tempo
and by the turn of the century or a little
beyond that, we will be able to utilize them.
So, the only solution before us is that we
should have a massive transfer of water
from areas where at times it is plentiful.
Flood waters have to be impounded, have
to be stored; when the flood walters arc
plenty, that water has to be transferred to
areas which are drought-prone, which are
not getting water. That is the only solution
before us. In that context, we have done
a Jot and I will presently explain what we
are doing.

I will first refer 10 the rate of our deve-
lopment of irrigation. When our planning
started in 1951, till the end of the Forth
Plan in 1974, we were developing potential
at the rate of onc million hectares every
year. From that time onwarde we stepped
up this potential to 2 million hectares. In
the Sixth rlan it is more than 2 million
hectares. Our aim is to step it up to 3
milllon hectares every year. If wc can
maintain this tempo at anything between 2.5
to 3 milllon hectares, we would have utilized
everything by the end of the century. This
is the plan before us.

In 1980 the Ministry of Irrigation and
the Central Water Commission, after making
all possible surveys. came out with what we
call a national perspectiye for water resource
development, which means we took an over-
all view of the situation and accepted the
necessity of massive inter-basin transfer of
water, water from the river basin, particu-
larly the flood waters to areas which do
not have sufficient rainfall. So, last year
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we started the National Water Development
Agency. It is given a time span of 7 to 10
years and a tentative budget as on today of
Rs. 110 crores. We have asked this Agency
to survey all river basins in the country to
see how much surplus water is available and
what possible steps can we taken for storing
the flood water, because In our country
almost three-fourths of the water we obtain
during the few months of the monsoon.
And the rest of the months get much less.
So, unless that water which flows down (o
the sea and in thc process causes tremen-
dous diflicultics by way of floods and other
damages, is stored and is transferred when
it is needed in the lean months, there is no
other solution. That is the only solution
for this and we do hope that this National
Water Development Agency which have
surveyed the whole thing would receive the
cooperation of various States and other agen-
cies so that in the next 10 or 12 years we are
able to prepare a complete blueprint of our
country’s water resources and the way it
can be developed and we do hope that
through this method of what is popularly
called Ganga-Cauvery or Garland Canal
concept, the basic idea between all these
concepts is, take water at the time when it
is most ayailable, which means storage in
the flood season and take it to other areas
whether by lifting or through any other
means, to areas where they are needed.
Fhis is how we proposc to meet our
ultimate demands after 2000 A.D. when we
would havc exhausted our known rasources
as at present.

MR. DEPUTY-SPEAKER : Now, Mr.
Sudhir Giri. You can put a question
because Half-an-Hour discussion is already
over,

SHRI SUDHIR GIRI (Contai) : I am
putting a question. Sir, the importance of
agriculture in the life of the Indian people
is no doubt the greatest thing. In this
coonection, the importance of irrigation is
very much felt by all sections of people.

We have been importing foodgrains from
abroad by spending thousands of crores of
rupees. Still why do we not. . .

(Interruptions).



479 Target of Irr. Pot. during

MR. DEPUTY-SPEAKER : Why 1
said you must put a question is this, what
question you would have put to the Minister
if that question had been allowed and you
would have participated ? That is why I
said ‘put your question’. Some reply given
by the Minister is not satisfying. And there-
fore, what Supplementary you would have

put, that question only you must put even.

now, not as a general discussion on food
situation and all that.

(Interruptions)

SHRI SUDHIR GIRI : There has been
a convention that by putting the question we
have to prepare the background.

MR. DEPUTY-SPEAKER :
Half-an-Hour discussion.

Not in the

SHRI SUDHIR GIRI : No, Sir I am

not going to have any discussion.
MR. DEPUTY-SPEAKER : Be short.
That 1s my request to you.

SHRI SUDHIR GIRI : Sir, the impor-
tance of irrigalion has been felt by all sec-
tions of the people and it is more felt
because of the fact that we have been impor-
ting foodgrains from oulside by spending
thousands of crores of rupees. Sir, the pro-
duction of food crops in our country defini-
tely contributes towards Lhe price stabilisa-

tion. In the age of spiralling prices, we
want that sufficient foodstuffs should be
here. But my question 15 :  Why does not

the Government pay due attention for mak-
ing more land irrigated because due o lack
of irrigation we are not in a position to
produce more ?

Sir, in the Sixth Five-Year Plan a total
sum of Rs. 8,448.36 crores has been allotted.
Out of this total sum, the States will spend
Rs. 8,301.46 crores and the Union Trri-
tories will spend Rs. 56.90 crores.

18.00 hrs.

Central sector will spend only Rs. 90
crores. You arec aware that the States
resources are very much limited. Now-a-day
the Central Government has been taking
away power from the States and in this

AUGUST 8, 1983

6th Plan (HAH Dis.) 480

background I want to put a specific question
to the hon. Minister whether the Minister
would agree to give more money to the
States for irrigation purposes.

In my own Constitutency Centra] Ground
Water Development Corporation made an
investigation about ten years back and they
submitted a report to the effect that in South
of West Bengal Ground water is not avail-
able. But for the last two years there has
been severe drought in our area. People
who could afford some money have been
arranging for sinking shallow tube well.
They have been able to draw underground
water. In this background may [ put a
question o the hon. Minister whether the
would agree to instruct the Central Ground
Water Development Corporation to make a
further investigation in that area of whether
water can be drawn from underground ?

St gHT TWN (QUAt)  ITIegE
wghza, § WA AgRT § AAAT FIZAT §
f& 23y aw faaar fa=oig o9’ a4
&, FT 999 g fwgr A qisar wr arwaz
9T AT & | I HIS Arqar gar q, g1
ST q7 F1 TAT 8T 1

afssrd g#is'zq Far T o+ foore
qJ FEI g i—

Faulty planning shows out of 58 irriga-
tion projects not a single irrigation project
in the country has been completed in time.
As many as 58 irrigation projects, started
before 1969, are still languishing. Of these
11 projects were carried over from the First
Plan, 30 from the Second Plan, 24 from the

Third Plan and 10 projects from the Annual
Plan.

gHTY 9T FT IITEI § U
HATA 977 ST 7 1958 ¥ IGFT ITATeA
fhar, safd 3T ama 58 FUT &Q
AT AL 1 HIT 500 FAT wqU F HY
T8 G0 AgY g1 91 W g 1 g Areiaew
FFH IATAT 2 P FIS WY yIGHE 20w
qT gt gl g ardl § | ofedF aFeEw
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a2t 71 fqid § f 58 wawew e
a% g g1 g% & 1 3@ feafe # sfidem
F A0 HY I AT 7

39 WI9FEH 93 @ &1 AT gUfh
g+ 1 75 &, saar a1 fred fwer g
AR geFT gy v fed FEdr 91 7
ST WY FIFATT AT qAIS ST
&THAT FT O ITAW TG AT AT
grer glar & 1 feT srewr fred #4r
faar ?

e g 3g g v gwiy weEAT
T AT TF AT9AT & |

““A target of creating an additional irri-
gation potential of say, 7 million hectares
from ground-water sources is proposed during
the Sixth Five Year Plan (1980-85) through
construction of the following units of ground
water stryctures.”

ag @I 9938 JIAAT FT  ATIHT
T & | YT HEIFMT FF FqArg 5
arg feas @@z aF 9g= a&T ! US-
T | A€ qrev. faras 711 glearss
frar ST axar & & @EFIR A IFHT
ETqrE 9147 ¢ AfFT o7 AT AFHT FAAT
g Saat wrgifad 78t fHar strar g 1 dmd
ST AT arq Fgl o sadr §  feqte gy
FIAT Irgar afFa a8 Iqagl & &
STgr aF qrAt &1 graey g, foas gy A
I3t § 9§ IqFT SIIeT v JaT 1A
ATAAT ATEAT § §F qeaee | ;T HIqA
FIE AT Toqg F4TC § =T fF qrdy
TEH HTAT HT @& ¢ 3T feqEare &
T8 a7 g g {5 s o fSa=r oA
TAATH FIAT & SHT ITANT F3-7S &7
A FW E, g1 & 3y afaq w T
g1

5 ot [meww feg § SAET SEY
qe5T S 3T T FIT F

Y afg @7z &7 : ITEAE APRE,
ggt az ArAAT qIEqT T S A7 9 §
IHT & EAT A ATAT § | gl A%
AT HATH FT a9 g, A¥T AT
gigT T aaafE 1958 ¥ IuFT IgHEA
far war g1 afFT T aw IgFT fawmior
F1d U AL g1 AFT & | wzT ag g fw
fSraY W AT § ag FIAFA D AR
T FSHL SITET AT 41 o Er & P an
&z § gAY «ft gy € 7 § A
fer g€ &1 & guwar g faaw atr & z&
T T FIW Ter-wer feweqzy g
za® fan fasgas g#37 fao sy & el
fesqae aga eIEq A § | A TAA T
& g faara ewwrA-gae & o w
afyFTT WY A & TAATT FT geqAE
Frpaee faqee ¥ | & Jraar =1gar g
FAT Y2 TIAHE I g9 § Tq qAE
FT AfgFI FAT AT & (39 T¥T7°9 |
gq srsaTgT AT fear war g1) AT IGF
fam #1€ Sfssaa arr FigaT & ey
fF revede femmged #1 9edt & srwa)
faga frar o1 g% ? s g &
qrg g afsa gr, #7471 398 fau 1§
FaH Iz & fag o Fare § ?

FAF & 1T A 9TE qRT A qE
@ or f& ag g7 9T IFzq g g
g 1 & AT & WY I9eey TEY gy
I § | ISted T SArd &1 fwba afq
ST HWE Y 9aEF g W g8 ST
qr | ST g F1 faafg $194 ox
drar wfq & w7 Wrg @ g@d ' Fv
FTH AT & | gAR &A% ¥ @y V¥ F,
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aifE qraEdt &7 8, 185 fearmey
FT WA ATGTE | ST TG UHT G A FI
fearé aignz s Swawe # gl
g1 oTT  FElg g fagw
qFFAT T Al UNEE KT Al
frearat erw &, SaF1 FFafa @1 AFAl
2, SUFT W faFrg S IFav e B
Wemafa g 7§ gz 9zx fewg 0
gfsz & aga &1 wawaqa & 1 afz ata wfq
¥ 3§ 9T F19 fwar  ATOAT A AT H19
& AFT T T2y 2, a8 & ARA Wl
g WATOAT  HIR  AGHI AFAT F]
CELEEC I cull (o I S i
110 93§z 1,0 93ge zefegal
gfesrzsr F7a AT FEw Affaw
gaT 21 gmi¥ &7 § 40-50 9%
g2 TAfAdY 1At & | IFF ITANT § Fedl-
AT FH AR 9 7 F1 faFm afz
FAT ARAT & AT FI1 39 gag d AT
g faae 7@ 3a#7 Freq F401 {7
fs 110-120 z7=2fadt ok Frex aifan
¥ Ffzq 7T AERT S FH K @7 F,
9 zEfEd F1 FA FWE odFA &
fawrg w3 ? 57y fF srga wwanar &
%7 %1 fed #@ g9z g ofae
9 IGHT GEF1AT SIOAT, IHT GHRIX AT
% gfasfaa &, gree ofwe &, Fa&i
qIET FT g7 AT HFE &, IT G AT W
fagrg w37 & fou e go fraa it ?

=y dr. 9, fag (gEgY) o IrsAE
Tgred, &F 7 $fy & SearzT F1 @ F
fag g fa=r€ #1 aaf=a grafasar a1
gy | afFT ag g aF agi S 1 g
AT 93, HY J9@E A A1FANT q&q
ot XY 3 FIg M EER fFar g fF
gAY W3l gHaNTy JIFAT &1 AT A&
FATAT 91, JqF QU FE A
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ang & F1 gAY o EAR T &
aw 113 fafags ggax faerd =@
1 weq @1 ¢ | afg fgama awrar e,
a1 @7 fafags ggew sfaad waa smar
2, afem ag weafiz, $Y g gFaT 3 9
2T quqdfa Aywar &1 @rere, fwer
A H QI AET g W & | BT aHqNIg
TIHAT & AT QT 41a 9% 2 N TqHT

zHFT eI &7 9gq 14 fafqaw gwaT

g1, FfFT 17 AT AT T ZHAT 6.8
fafeas 2geav greg frar & 1 =9 9%
g AT A1 Tha T agd T § |

ga¥ A wrAAT FA S & FAie
nfeqr T@FIHT TWTE AT IIT AT 2
99 T B3t gHFEty  ATHAT FT AT A&
q7, 3q%T A &I T gu Ay W@ F )
TH 9T A1 966.3 &O§ To @Y [&HAT
STHT 97T |

FfrT zaa faed f9 TSt § Faa
416 e wqy @I fFY &1 zwaw Q
FHVT gfeAT TIATHZ TATH |7 A gH
q&T & 98T 71D § |

JITTSE 7T AE 15 1@ gHRAT
Fr9r ok saq ¥ fogw d= @y
¥ ZAT7r UATHE 5.64 ATH AT |
TMIETEH 3@ Tgefe gr agad
faar§ #1 wifea @g7 & Iga g 3 | "
Tg @&q AT w@r 97 {6 25 arg qvqt A
A q9adis FrwAar & gAdiEs F39
e @17 ara g W@ & A i ¥
10 &T®@ 9¥9-J< 3T gASIES gl 917 & |
TgHT WY gW QU AG FT AT W |

uF ard § qg Fgar wgar g &
gaTUr & ¥ ufzar g, S8 #i9 £ 39
28 qde fgard &3 qig § safs e
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qon 20 gAY graww §  a3at ok gl
AT FY I FW E AfHT T FrEA
ofear 2, 399 gga & 1 a1 2 @
gfear & & fa=ar§ #r gfaar 3 qro &
ag {33 gyorg #4@  faurg & a6
F1 FA7 A1 9T @ & |

QF ST o FIAT FET0 1 AT Tga-
T ATT AN &, IIHT &7AarT gT A
$O 7 FB TAT AN 8 ATHT ATT JIEA
§ nF zgaaa faaar qfzar /=T, 94
F1 gfaad 417 FT AT vHFHe faam
& | ST ULqEY w2AT &, IAF! AT A(E-
9 F41 A1 L, Ag WAT 3 § 7

gATE AT a1AT &1 JFAF Fg7 grar
# | THH o UFo Fo Glo & FEAFT F
HFIT 941 Faar g f& 25 9T &2 qrd
w7 JFATT Fa1a fgeeq & grar g, 22.5
qx §7E QAT FT IFAM JET FgT
At & A 21.5 9% d7T FT JFIM
FATHF AT g | THAWEH 69 9T AT
qrHt &1 gFarA giar g foad faaeas
HIR GIAAFIL & g ITAT JFI1T qieA-
faa adf 21 gaT Iasr A @ifad #X
faar sr, gwaT™ aga Afas v |

# 3I9T g2y FT AT qIAAIG gAT ST
&1 =a1 fadmar STgaT | agt 9% o
QT #7 qrew &, 399 fRarAl 1 ar
3% & agf fawar 8 1w 9% gAT Wl
Arfeat Sve 981 § X g@A J1T 48 §
fv @it & greas | Frfaar § & a8t
qqT Q=0 Tar 91 fF weqrEE g we
ENTT, Y = A WY 4 FIqA | ATCAGT
T 9T AfFT 9% a7 SN F oA,
- FAEARTT 21 ¥ g Arfaat Sy
- AgT T4 [T et ST WRAW FT @I

g frar g fe 1 gard & fewig ¥
g7 20 wlgara gr T & | AT T IFR
20 0% w97 dfafewa & fasqy @
TET & | TAF A17 A8 ITL AT FIFIL
#Y fagw § e fa=rg &7 T 9@ & ST
TAAT FTAT ATUIT, T JIIT FT TTL &7
Trat § GAeq &1 5% FIH A Arfaar
A1 geeq w7 § 7w, faay fraey &
gat & qr4Y 9gw @ 5 R oy agY
TEF 97 @1 7 |

o § § UF 959 4§ FIAT ATZM
feaqg 1947 F 1982 aF gard 3o #7
afzat &1 St qiAr 2, ag gft a9 feaa
gfrera g o 9T 7gT &, T AT AT 7
St gaTd 97 foga wfama aFt qgz &
sTre, sgn am g zarafa gf §

TR ZT IFAT &1 I {IAFIT  qAl
ST 3|

SHRI RAM NIWAS MIRDHA : I
am very grateful to the hon. Members for
raising the issues that can really keep us
busy for a much longer time than what you
would permit. However, I would try to
answer briefly the points that have been
raised, starting with Shri Sudhir Giri, about
the survey of ground water in West Bengal.

The Central Ground Water Board is
carrying on survey all over the country for
water resources. First they have a systematic
survey hydrologically and then they do the
actual borings to test the water situation.
The same thing is happening in West
Bengal. As regards hydrological survey,
almost the whole State has been covered,
and the next stage now would be to actually
bore holes and see what sort of strata is
available, what sort of water is available,
Even then, this would be only sample testing.
What we expect after this survey is over is
that the State Goveraments, on their own,
would carry out detailed surveys in their
own areas so that water-bearing strata is
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discovered and tubewalls are dug so that
water could be taken.

About the recent drought which was
mentioned, that some wells were dug and
results have come, we discussed it with the
West Bengal Government authorities and we
have suggested to them that they should
strengthen their organization for ground
water development. We are prepared to
assist them in this, We have a scheme of
of providing rigs at 50 per cent subsidy to
the various State organizations and a lot
can be done to tone up the ground water
development organization in West Bengal.
I am in touch with them, and it is only
after they have carried out thesc surveys
that it would be possible to see which
pockets in South West Bengal have actually
water-bearing strata.

As regards the general point raised
regarding more resources to be made availa-
ble to the State Governments, I have said
just now in my reply to Mr. Desai that a
sum of Rs. 1,650 crores has been made
available to the State Governments, apart
from more share in the loangs that will be
raised. But the problem lies in this. The
State Governments themselves do not give
the priority which should be given to irriga-
tion projects. And most of the difficultics
that have been recounted actually start
from this. Water is a State subject. They
are responsible for its development and
utilisation. Whatever assistance is available
from the Central Government is available to
them and jhey should give enough of im-
portance to this; I do hope, as a said earlier,
that, out of the additional resources, more
and more money would be made available
for irrigation in the respective areas.

As regards the Public Accounts Commit-
tee’s observations regarding the problem of
irrigation works not finishing in time, as
I said earliet, this is a situation which we
bave been considering for a long time. It
is not a situation that has developed all of
a sudden and to which the Public Accounts
Committee has drawn our attention. We
are indeed grateful to thc Public Accounts
Committee for taking on a subject which is
of vital importance. Their conclusions are

based on the data supplied by us, and the
conclusions they have arrived at have high-
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lighted the problems which we in our Minis-
try have always been conscious of. To have
them prejected at a higher level by a res-
pectable Committee and a very important
Committee of this House has served the
purpose well, and we support all that they
have said with respect to this.

Just to recount, we appointed a Com-
mittee long time back exactly to consider
the whole situation. We called it Naigam-
wala Committee which was established in
1972. The Central Water Commission
established the Committee to avoid delays.
Then the Conference of State Irrigation
Ministers discussed this problem on a
number of occasions. And various things
came to light, Then it was asked why these
schemes are faulty. Well, it is not because
of any faulty scheme. Mostly it is because
of various other factors which I will refer
to. The procedure is that State Govern-
ment surveys a particular scheme, it sends
it to the Central Water Commission which
scrutinises it from the technical angle and
then there is a Technical Advisory Committee
of the Planning Commission who goes
through and recommends it to the Planning
Commission for inclusion as a plan scheme.
This is the proccdure that is followed. But
the type of difficulties that arise are many.
Firstly there is the cost escalation. Whatever
targets we had before, because of the delays,
they have not been able to stick to them
and delays are there because States have
taken up too many projects under pressure
from all of us—I should say, because we
are always afler the State, ‘Please include my
project.” and rightly so. Why not ? Still,
the States have maintained a discipline in
this respect. I should bring it to the
notice of the House that as much as 75%
to 809% of the annual allocations, we advise
the States, to use for existing and on going
works and more or less they conform to
that. What more can we expect from
them ? Whatever little is left, that is, about
20% npaturally goes to areas which have
been deprived of irrigation till now. These
are very backward and drougnt-prone areas
which have not had any survey scheme. If
you accept this proposition that from now
onwards, all money will be used for ongoing
projects only, I think it would not be a
very healthy proposition because there are
vast areas which are waiting at least for a
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beginning of 2 scheme apd it is these
schemes which are included in this 207
that | mentioned. A new beginning is made.
This is mainly due to lack of funds. When
mare fupnds become available, we take up
more schemes. -

Another thing is that when you start it,
there are a certain type apd scopg of the
scheme like how much do you want (o
extend it and what are the canals you want,
etc. Then again because of public pressure
you want to take the capal a little further
and then the scheme js revised further.
Cost escalation is also there and it goes on
and on. What I say is that we very much
welcame in this respect the findings of the
Public Accounts Committee which will be a
guidelipe for us how to act in future so far
as formulation and implementation of these
policies are concerned.

About the cost-benefit ratio we have a
certain formula, In drought areas it is a
little Jiberal and in other areas it is a little
different. It is according to this we evolve
and hefore we approve it, we mantiop it in
our appraisal of the project as ta what is
the cost-benefit ratia of that particular pro-
ject. From that point of view it works all
right.

We come to the Rajasthan canal about
which a mention was made. It was started
in 1958. It has been delayed. The reasons
of delay, as I said, are that the State is not
able, like many other States, to devote a
large portion of their resources for this
purpose,.

As regards the coal situation, it is now
very satisfactory. We are constantly in
touch with the Rajasthan Goveroment
authorities. There is no problem as of now.
They are getting good quality coal and ever-
thing is going on all right.

One very important point Mr. Virdhi
Chander Jain mentioned and that takes us
to the root of the irrigation policy - whether
we should have concentrated on 2-3 crop
intensive irrigation in a limited area or use
that same water to spread it to wider areas
as a sort of a protective irrigation or an
irrigation which will at least give people one
crop. I think he has pointed to a very

important aspect of the policy and this
extgnsion of Rajasthan Canal to the Gadra
Road is part of the some policy that we

should extend the benefits of irrigation to as
wide areas as possible even if it results in

less intensity of irrigation. 1 do hope that
this policy would work,
As regards reducing it in Punjab and

other places, as you knaw, the States haye
their share of water as per the Ravi-Begs
accord and they can use water of their
share in any way they like and Rajasthap is
exg¢crising its option. It is a welcome sign
that it is using it for mare extensive irrigation
becausc it meets the situationp in a very
special way. As regards special assistance, to
Rajasthan Canal al] I can say is that Rs. 40
crofe  was sanctioned specially for
Rajasthap Capal - Rs. 15 crares in the last
year, Rs. 15 crore this year and Rs. 10
crore for the next year. This is over and
above the State Plan resources and 1 think
this should help them ingrease the tompo
of construction of the capal.

SHRI RAM SINGH YADAY :
Rajgsthan is the only State which has
invested the full amount, which was entrust-
ed to it for Rajastban Canal and therefore

special assitance should be given to the
State.
SHRI RAM NIWAS MIRDHA : Of

late, the tempo of work of Rajasthan
Canpal has been stepped up a lot,

SHRI VIRDHI CHANDER JAIN :
They also want more money for Garda
Road project.

SHRI RAM NIWAS MIRDHA :
As regards Gadra Extension Scheme, funds
have not yet been sanctioned. As soon as
the detailed project report and estimates
come, I am sure we will give consideration
to that and we will make available the
resources.

(Interruptions)

Now, Mr. B. D. Singh has raised a
number of points which are very basic and
important. I do not deny them. But if I
answer everything, that will take a lot of
time. He mentioned about the targets nmot
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being reached .in C.A.D. in Warahandi, in
water - development and . other types. . That
is precisely because the States have not
allocated enough, funds. As regard Central
Governmen’s seriousness, I .may point out
that in the Sixth Plan allocation, for irri-
gation, it is Rs. 12,700 crores or so, which
is more than all the previous Plans put
together. It is also the first point in our
20-point Programme. We are very much
conscious of the importance of irrigation
and we try to do all that we can. But
whether the pumpsets are functioning or
not, whether the channels that are drawn
are proper or not, again it is the area of
the Stale Government and we would not
like to interfere too much in this. But
whatever hon. Members bring to our notice,
we take up with them in an informal way.
Sometimes in a formal way and sometimes
these problems do get solved.

Now, lining of the channels, because of
the lot of loss in transition, is also cne of
the very important programmes. Most of
the losses are because of the old unlined
channels. Some of them in U.P. is hundred
years old or more than that. So they do
need modeirnisaiion. So, cnc of the ideas
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is to have modernisation of old works by
lining them, by remodelling the barrages
and other works so. that more and proper
use of water can be made. Some Statcs
have made modernisation schemes of old
irrigation projects and I think we would be
able to do it.

Lastly, about the inter-State disputes,
it is true that they are holding up many of
our projects. But ajl we can say is that
these disputes can only be solved by mutual
cooperation between the States (hemselves
and Central Government has always played
the role of conciliatory which brings them
together for discussion and many of the
things have been solved. So, all that we
can say is that given the goodwill and a
little accommodation, these water disputcs
would be solved so that many of the works
which have been held up because of the
absence of agreement between the various
States are taken up immediately for the
benefit of the people. Thank you.

The Lok Sabha rhen adjourned till Eleven
of the Clock on Tuesday, August 9, 1983/
Sravana 18, 1505 (Saka).



